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Office Note 	' date ' 	Court Order 

' 24.7.97 ' 
	Fir Fi. Chand, learned counsel 

for 	:1 
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• 	 for the applicant, and Fir J.L. Sarkar, 

$ 	
Learned Railway Counsel, are present. 

Mr Chanda submits that. there 

are certain mistakes in the .app.ica-. 
1 tion, and therefore, he wants to 

withdraw the application. Prayer 

allowed. 

The application is dismissed on 

• 	 withdrawal, however, with liberty to 

file a fresh application. 
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